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2910. 
Will the Mini ter 
plea cd to ta te : 

R 

(a) th lat figure of ] ndia' 
foreign ex hage re erve ; 

(b) 
import 
re erve: . 

the principle sector 
which are mainly 

of India' 
on umina 

(c) the tep being taken to plua 
major exchange out go and maximi e 
indigenous producti n of variou item 
which have a high market demand; and 

(d) the aniicipated ving to be 
made in the utilisation of foreign 
exchange reser es during th current 
year and adopting a new trategy for 
producing the much need d goods in the 
country ? 

THE MI ISTER OF PI ANCE 
(SHRl PARNAB MUKHERJEE) : 
(a) The foreign exchange re erv 
(excluding Gold and Special Drawing 
Rights) as on the 30th ovember, 1983 
were Rs. 4991.39 crore . 

(b) to (d) The major ectors of 
India' imports which mainly consume 
the foreign exchange are petroleum and 
fertilizers which account for about 42% 
of total imports. Reduction in the 
country's dependence on imported POL 
through higher production and contain-
ments in growth of demad is a c ntral 
feature of the strategy of adju tInent in 
external payment. Substantial reduc-
tions have been achieved in imports of 
POL, teel and fertilizer which would 
help to improve the external payment 
pOSItIOn. ecessary adju tment have 
been made through the instrument of 
budget to raise the level of infra true-
ture particularly the enery sector which 
is of critical viability of external pay-
ments. 

The level of reserves i continuously 
kept under review with a view to ensur .. 
ing that the country's commitments with 
regard to debt service and our require-

r ments of good and services are met. 
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2911. SHRI DIG 
Will the ini ter of 
pJe d to tate: 

(a wh tb r any d J for the export 
of ,\ hite u r to hin ha inee been 
truck; and 

(b) jf 0 the board detail th.cr. of 
the quantity to be e. ported nd the 
mode of payment and th a ency, 
throu h which thi wjJJ b can Ii d? 

(b) Does not arise. 

Irl In of 

2912. SHRI NIHAL SI GH: Will 
the Mini ter of TOURISM A D CML 
AVIATIO be plea ed to t t : 

(a) whether Chief Mini ter of Uttar 
Prade h had wei Hen a letter to th 
Central Governm nt on 4th March. J9 3 
r garding linking of Agra . Lucknow nd 
Varanasi by air servi ; 

(b) if 0 the action taken by the 
Central Government thereon; and 

(c jf not, the rea on there for? 

Ye , Sir. 

(b) and (c) Indian Airline in It 
Winter chedule effective from 1:11-1983 
ha airlinked Agra to Varana i with 
Lucknow. 
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